
 aa  of  india  dated  the  12th

 (2)  -  डलॉबनााछा। . (विए। 210. टए51 (Hindi  and  English

 versions)  explaining  reasons  for  not  laying

 the  Annual  Report  and  Audited  Accounts
 of  the  Shipping  -आड  td

 पआa  for  the  year  1986-87  within  the

 stipulated  period  of  nine  months  of  the

 close  af  the  Accounting year.

 reoea  in  Library  See  No.  (.1-7417 / 89].

 12.11...

 COMMITTEE  OF  PUBLIC

 UNDERTAKINGS

 tsl

 Contained  in  their  Twenty-first Report  on
 indian  न००  aaaa0

 “०  aeu

 1a04  in  Library  See  No.  1.1-7416/ 89].

 Papers  laid  PHALGUNA  11,  1910  (SAKA)  Papers  laid  274

 12.11-1/2  hrs.

 ह)  G.S.R_  39६)  published  क  BUSINESS  ADVISORY  COMMITTEE

 Gazette  of  India  dated  the  19th  हँ

 January,  1989  approving  the  t9r3]
 Tuticorin  90  Trust  risa  or

 Arrest  and  Sale  of  Vessels)  S3  Report

 THE  MINISTER  OF  PARLIAMENTARY

 AFFAIRS  AND  MINISTER  OF  INFOR-

 MATION  AND  BROADCASTING  (SHRI

 H.  ४  ।  BHAGAT): |  9०9  to  move:

 House  on  the  ist  March,  1080'.

 MR.  SPEAKER: The  question  is:

 “That  this  House  do  agree  with  the
 Sixty-sixth Report  of  the  Business

 Advisory  Committee  presented  to  the
 House  on  the  ist  March,  1989.

 The  motion  was  adopted.

 -

 12.12  hrs.
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 [Translation]
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